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(iv) Annual Report of the Trade
Marks Registry for the year
ending 31st March, 1962, under
section 126 of the Trade and
Merchandis~ Mari:: Act, 1938,
[Placed in Library. See No.
LT-594/62].

Annua]l Report of the Khadi
and Village Industries Com-
mission for the year 1960-61
under sub=-section (3) of sec-
tion 24 of the Khadi and Vil-
lage Industries Commission
Act, 1956 [Placed in Library.
See No. LT-595/62].

(v

—

NOTIFICATION UNDER MINES AND
MiINERALS ACT

The Depuoty-Minister in the Minis-
try of Mines and Fuel (Shri Hajar-
mavis): I beg to lay on the Table a
copy each of the following Notifica-
tions under sub-section (1) of section
18 of the Mines and Minerals (Regu-
lation and Development) Act, 1957
making certain amendmenis to  the
Second Schedule to the said Act:—

(i) GSR. No 1486 dated the 10th
November, 1962,

(ii) G.S.R No 1487 dated the
November, 1962,
[Placed in Library.
82].

NOTIFICATIONS UNDER GOVERNMENT
Savinegs CERTIFICATES AcT

The Deputy Minister in the Minis-
try of Finance (Shrimati Tarkeshwari
Sinha): I beg to lay on the Table a
copy each of the following Notifica-
tions under sub-section (3) of section
12 of the Government Savings Certi-
ficates Act, 1959, making certain fur-
ther amendments to the Post Office
Savings Certificates Rules, 1960:—

(i) GSR No. 1225 dated the Tth Octo-
ber, 1961,

(ii) GSR No. 1355 dated the 11th
November, 1961,

(iii) GSR No. 102 dated the 27th
January, 1962,
[Placed in Library. See No. LT-597/
62].

10th

See No. LT-596/
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12.64 hrs.
MESSAGE FROM RAJYA SABHA

Secretary: Sir, I have to report the
following message received from the
Secretary of Rajya Sabha:—

“In accordance with the provi-
sions of sub-rule (6) rule 162 of
the Rules of Procedure and Con-
duct of Business in the Rajya
Sabha, I am directed to return
herewith the Appropriation
(Neo. 5) Bill, 1862, which was
passed by the Lok Sabha at its
sitting held on the 20th Novem-
ber, 1962, and transmitted to the
Rajya Sabha for its recommenda-
tions and to state that this House
has no recommendations 10 make
to the Lok Sabha in regard to the
said Bill.”

12.05 hrs.
USTIMATES COMMITTEE

ELEVENTH REPORT

Shri Dasappa (Ban: .ore): I beg to
preseni the Eleventh Report of the
Estimztes Committee on the Ministry
of Finance (Department of Economie
Affairs)—Revision of the form and
contents of the Demands for Grants.

BUSINESS OF THE HOUSE

The Minister of Parliamentary
Affairs (Shri Satya Narayan Sinha):
With your permission, Sir, I rise to
announce that Government business
in this House during the week com-
mencing 26th November, 1962, will
consist of:

(1) Consideration of any item of
business carried over from today's
Order Paper.

{2y Consideration and passing of:

The Warehousing Corporation Bill,
1962,

The Workmen's Compensation
(Amendment) Bill, 1962.

.



JIul Business

[Shri Satya Narayan Sinha]

The Multi-Unit Cooperative
Societies (Ameadment) Bill, 1962,

The Delimitation Commission Bill,
1962,

The Gift-tax (Amendment) BLl,
1962,

The Taxation laws
B!, 1962,

(Amendment)

The Working Journalists (Amend.
ment) Bill, 1962.

The All-India Services (Amend-
ment) Bill, 1962.

(3) Discussion on the fixation aof
price ¢f sugarcane on the basis of pro-
ductior, of sugar on a motion to be
moved by Shri Prakash Vir Shas.ri
at 2-30 P.M. on Monday, the 26th
November, 19G2.

Shri Hari Vishnu Kamath (Hos-
hangatad): Mr. Speaker, may I ear-
nestly request that some time be
found during the next weck for a dis-
cussion in the House of the latest
Chinese note? The Prime Minister
observed yesterday, very rightly
so, that Parliament should lay
down the policy and principles.
It is all the more necessary in
thiz context that Parliament should
consider how  far even a hypo-
thetical  acceptance of the proposal
would meuan or entail a serious depar-
ture from the policy and  principles
laid down in the Resolution adopted
unanimously ang with acealamatisn
by the Hnuse on the Prime Minister's
T4th birthday last week.

Mr. Speaker: Order, order.

Shri Hari Vishnu Kamath: Time
should be found for this discussion.

=t arm () - weaw Wy,
fag Fam # Y A1 A g AT g

T @39 W A7 Wy &7 qrHa @I
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¥T 69T faedt & 7 0¥ HIe< #Y goe
F e ¥ feamar ar o wi # 4 fF
T g H 39 & w91 g 1 @ F wAman
o wi9Sr qret & fawfas § of
sy 92 F7 fewrm <@ g 91 1 qg
AogrAaafee FEAR T F AL H
o J3E W grI| ¥ 9eC @9 g
ifgw | s faq feeelt # T e @

¢ W §8 7 $@ TIAT AT @A 3
TafaU T 2T qEel 9% A aAT §
TI®T F_T gAT1 AR

Shri Daji (Indore): Immediately
after tne stutement of the Minister fou
Plannine, we had moved for a discus-
sion on the price policy. 1 was told
that it wa. on the List of moti na
moved-—No-day-yet-named motions. As
the question of prices is very Impor-
tant,—a statement has already been
made—ve would like to discuss that.
Some time may be found for that.

Shri §. M, Baperjee (Kanpur): I
support Shri Kamath's contention
and thig other discussion. Another dis-
cussion which was agreed to by the
hon. Minister was the discussion on
the motion to be moved by Shri
Harish Chandra Mathur on the report
of Shri V. T. Krishnamachari. As the
House is sitting till the 11th, I request
that there may be a discussion on that.

=t g fag (Fomr) c FD A

ag ¢ f& @7 07 ¥y wwa T
i @ #7 faq 0% | ww A @ qF
§ e aifaw fad ot a1 foe 9a%
WA fag w7 )

Shri Satya Narayan Sinha; All these
suggestions 1 would like to discuss
before the Business Advisory Com-
mittee.

=t amqr fag ;o =T qR T8 ar
# 77 T T qE FE FAARE )

VW QA T I OFC §
M T & fAQ w9 qE@ § AT FE )
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Shri Ranga (Chittoor): I think the
Prime Minister has announced that he
would make a statement today. I
suppose he has sent a reply to the
Chinese. . ..

Some Hon. Members: No, no.

Shri Ranga: If not, I hope they
would agrec to the proposal made by
Mr. Kamath in regard to this matter.

Mr, Speaker: Al]l the suggestions
that have been made, the Minister of
Parliamentary Affairs says that they
would be considered.

Shri Hari Vishnu Kamath: May I
request that the Prime Minister do
make a brief statement on the war
situation. The press reports today
are, the frontier is very live. What
does it mean! The frontier is very live
—the India China frontier, the India
Tibet frontier.

Mr, Speaker: Order, order.

st GETd | WA WEIsd, ®Hfes<
! 7 Wy 9T @ F fAu gmm
WATEE HOT afE § AEel 9%
&7 F w9t @ o " 7

Wewy AT | AT T T4 UhEH
w3 ¥z gha & fF aug |0 2 a1 A4,
W T AT FT 412 F 7 qT9T |

Ot course, the consensus of the
House was that the Prime Minister
may from time to time, whenever he
considers necessary make a state-
ment, Therefore, we have left it to
him that he should just consider when
and how and on what occasion that
statement has to be made. So, he will
choose the occasion and give the in-
formatirn  to the House. But we
should not press that on a particular
day he should make a statement or
he must make a statement.

Shri Hari Vishnu Kamath: May I
submit that yesterday it was only in
answer to a question of mine that
he made a statement? He did not
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make the statement on his own or
suo motu. Today, the press reports are
to the effect that though there is
cease-fire on the frontier, the frontier
is still live? What is meant by ‘live
frontier'? Docs it mean that the Chi-
nese are continuing firing?

The Prime Minister and Minister of
External Affairs and Minister of Ato-
mic Energy (Shri Jawaharlal Nehru):
Mr. Speaker, Sir, you have been
pleased to say that I should keep the
House informed of any developments
whenever it takes place.

Since yesterday, there has been no
special development which needs re-
counting here, The Chinese cease-fire
hag continued on their side, and so far
as I know, there has been no firing
on either side,

Ag for the fronticr being live or
whatever else it might be, it is, of
course, a live frontier, whatever that
might mean; it is very much a live
frontier, We are taking so much in-
terest in it, and people there are
taking even more interest in it; it is
a live frontier. But there has been
no recrudescence of fighting any-
where in the frontier.

st TrrHEw grew (aTEEr) o
WEGE WEIRY, § UF AT Sgar
g | wu W 7 Fur fF wgfae
g gg-faow 9 F A gue & w1
wrafar 7€ g8 | § g7 S =g
g fr 71 9@ ge-faow &1 s g W
ot 9= & WY T 7w AN A Oof ge-
faaw #¢ faar &

Shri Priva Gupta (Katihar): What
does the hon. Prime Minister mean by
saying that our people are holding
positions in the NEFA? We would
like to have a clarification from him
on this point. What is the actual
position there of our jawans? I want
to have a clarification, whether our*
people have withdrawn....
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Mr. Speaker: Now, the hon. Member
is holding position. He should resume
his seat.

Shri Priya Gupta: What is meant by
‘holding positions’?

Mr. Speaker: That means what the
hon. Member is doing now.

Shri Priya Gupta: What is the posi-
tion of our jawang there?

Mr, Speaker: What is meant by
holding position is exactly what the
hon. Member has been doing just
now, in spite of my asking him to
resume hig seat

Shri Hem Barwa (Gauhati): May I
humbly submit that we are still in the
dark about the positions at which the
Chinese troops are stationed in the
Kameng division as also in the Lohit
Division. Yesterday, the hon. Prime
Minister was pleased enough to say
that the troops were beyong the Foot-
hills. We just want to know the
location where the troops are. Now, he
has spoken about the cease-fire also
that has been given effect to by China,
I am intcrested in knowing whether
during these last thirty-six hours,
they have shown any sign or given
any evidence of withdrawing their
troops whom they call Frontier
Guards from the position where they
are stationed now.

shri Ranga (Chittoor): 1 thought
that my hon. friend the Prime Minis-
ter himself would have thought it a
big enough information o convey to
the House or a question of big enough
interest to this House, but anyhow, I
wish to express my satisfaction and
special pleasure that these two milit-
ary missions have come from our two
great democratic friends. ..

Mr. Speaker: Order, order.

Shri Ranga: I sincerely hope and
. trust. .. - e}

Mr. Speaker: This opportunity
* shoulg not be taken to go into other
details. T would request the leader of
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the Swatantra Party to kindly re-
alise that,

Shri Ranga: I thought that my hon.
friend would think it to be of suffi-
cient importance tp make a statement
on this, welcoming these two great
missions which have come here to
help us.

Mr, Speaker: We are at a different
stage now. We are now only taking
up the statement made by the Minis-
ter of Parliamentary Affairs. But
now we have gone on to things that
are absolutely unconnected with this.

Shri Frank Anthony (Nominated—
Anglo-Indians): Before the Prime
Minister says anything, would like
to draw his attention to a fresh item
of spot news. 1 would like to know
whether there is any truth in it that
even after the cease-fire, the Chinese
are still pressing forward. That is this
morning's spot news.

Shri Jawaharla] Nehru: I have mno
information about that. I do no#
think there is any further advance of
any kind.

The hon. Member, Shri Hem Barua,
wanted to know the exact spots, the
co-ordinates almost. T am sorry I can-
not give them, because it iz not on
one spot that a group sits, They are
spread out, but broadly speaking, the
Chincse forces are between Bomdila
and the Foothills. They may be
partly dispersed, partly together, and
they have stopped there. Judging by
the Chinese statement itself, their
withdrawal will commence on the 1st
December, There has been no  kind
of advance reported and no firing
either there or in Ladakh.

Shri Ram Sewak Yadav: Are we
advancing?

Mr. Speaker: Order, order.

Shri Priva Gupta: The hon. Prime
Minister has not clarified what Is
meant by ‘holding to the position'.

Mr. Speaker: That he has said, That
ought tp be clear to him.



